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प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

 
सड़क पररवहन और रािमागग मतं्रालय 

अजधसचूना 

नई दिल्ली, 27 फरवरी, 2026 

का.आ. 1057(अ).— केन्द्रीय सरकार, राष्ट्रीय राजमार्ग अधिधियम 1956 (1956 का 48) (धजसे इसमें इसके 

पश्चात ्उक्त अधिधियम कहा र्या ह)ै की िारा 3क की उप-िारा (1) द्वारा प्रदत्त शधक्तयों का प्रयोर् करत ेहुए, यह समािाि 

हो जाि ेके पश्चात ्कक र्ुजरात राज्य के तापी धजल ेमें NH-56 के कक.मी. 240.3 से कक.मी.269.1 तक के भू-खण्ड के धिमागण 

(चौड़ीकरण/पेव्ड शोल्डर सधहत 2-लेि/4-लेि का बिािा आकद), अिरुक्षण, प्रबन्द्िि और प्रचालि के लोक प्रयोजि के धलए 

वह भूधम अपेधक्षत ह ैधजसका संधक्षप्त वणगि िीचे अिुसूची में कदया र्या ह,ै ऐसी भूधम का अजगि करि ेके अपि ेआशय की 

घोषणा करती ह ै। 

कोई भी व्यधक्त, जो उक्त भूधम में धहतबद्ध ह,ै उक्त अधिधियम की िारा 3र् की उप-िारा (1) के अिीि पूवोक्त 

प्रयोजि के धलए ऐसी भूधम के उपयोर् पर राजपत्र में इस अधिसूचिा के प्रकाशि की तारीख से इक्कीस कदि के भीतर अपिी 

आपधत्त प्रकट कर सकेर्ा ।  

ऐसी प्रत्येक आपधत्त सक्षम प्राधिकारी, अर्ागत ्प्रांत आकिसर एंड सब धडधवजिल आकिसर, व्यारा को धलधखत रूप 

मे प्रस्तुत की जाएर्ी और उसमें उसके आिार अधिकधर्त ककए जाएंर्े और सक्षम प्राधिकारी, आपधत्तकताग को व्यधक्तर्त रूप 

मे या ककसी धवधिक पेशेवर द्वारा सुिे जाि ेका अवसर दरे्ा और ऐसी आपधत्तयों की सुिवाई के पश्चात ्तर्ा ऐसी और जााँच 

करिे के पश्चात,् यकद कोई हो, धजसे सक्षम प्राधिकारी आवश्यक समझे, आदेश द्वारा या तो आपधत्तयों को अिुज्ञात कर सकेर्ा 

या अििजु्ञात कर सकेर्ा ।  

स.ं   1013] नई दिल्ली, िुक्रवार, फरवरी 27, 2026/फाल् गनु 8, 1947  
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उक्त अधिधियम की िारा 3र् की उप-िारा (2) के अिीि सक्षम प्राधिकारी द्वारा ककया र्या कोई भी आदेश  

अंधतम होर्ा ।  

इस अधिसूचिा के अंतर्गत आि ेवाली भूधम के रेखांक और अन्द्य ब्यौरे सक्षम प्राधिकारी के उक्त कायागलय में उपलब्ि 

हैं और उिका धहतबद्ध व्यधक्तयों द्वारा धिरीक्षण ककया जा सकता ह।ै  

 अिसुचूी 

 र्ुजरात राज्य के तापी धजल ेमें NH56 के कक.मी. 240.3 से कक.मी.269.1 के धलए अजगि की जािे वाली संरचिा रधहत 

अर्वा संरचिा सधहत भूधम का संधक्षप्त धववरण। 

राज्य का िाम: र्ुजरात                     धजल ेका िाम: तापी  

क्रधमक 

सखं्या 

सवके्षण सखं्या भधूम का प्रकार भधूम की प्रकृधत भधूम का क्षते्रिल 

(स्र्ािीय इकाई) 

भधूम का क्षते्रिल 

(हेक्टेयर) 

1 2 3 4 5 6 

तालुक का िाम: व्यारा  

र्ावं का िाम: टीचकपुरा 

1 
142 ( Old Survey 

Number 113/1K ) 
धिजी कृधष   0.0056 (हेक्टेयर ) 0.0056 

2 
152 ( Old Survey 

Number 116 ) 
धिजी कृधष   0.17 (हके्टेयर ) 0.17 

3 153 धिजी कृधष   0.0074 (हेक्टेयर ) 0.0074 

4 
161 ( Old Survey 

Number 162/1, 157 ) 
धिजी कृधष   0.2298 (हेक्टेयर ) 0.2298 

5 
162 ( Old Survey 

Number 118/3 ) 
धिजी कृधष   0.1453 (हेक्टेयर ) 0.1453 

6 
163 ( Old Survey 

Number 117/2 ) 
धिजी कृधष   0.1163 (हेक्टेयर ) 0.1163 

7 

164 ( Old Survey 

Number 

117/1,118/2) 

धिजी कृधष   0.0476 (हेक्टेयर ) 0.0476 

8 
168 ( Old Survey 

Number 119/3) 
धिजी कृधष   0.0074 (हेक्टेयर ) 0.0074 

9 

195 ( Old Survey 

Number 170/1, 

171/2) 

धिजी कृधष   0.0487 (हेक्टेयर ) 0.0487 

10 

197 ( Old Survey 

Number 

143/2,142/2) 

धिजी कृधष   0.0146 (हेक्टेयर ) 0.0146 

11 
204 ( Old Survey 

Number 154, 159 ) 
धिजी कृधष   0.0128 (हेक्टेयर ) 0.0128 
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12 
205 ( Old Survey 

Number 156 ) 
धिजी कृधष   0.0237 (हेक्टेयर ) 0.0237 

13 
206 ( Old Survey 

Number 155, 148 ) 
धिजी कृधष   0.028 (हेक्टेयर ) 0.028 

14 
207 ( Old Survey 

Number 146/1) 
धिजी कृधष   0.0268 (हेक्टेयर ) 0.0268 

15 
209 ( Old Survey 

Number 146/2) 
धिजी कृधष   0.0295 (हेक्टेयर ) 0.0295 

16 
228 ( Old Survey 

Number 176 ) 
धिजी कृधष   0.0038 (हेक्टेयर ) 0.0038 

17 
232 ( Old Survey 

Number 204, 205 ) 
धिजी कृधष   0.0663 (हेक्टेयर ) 0.0663 

18 
243 ( Old Survey 

Number 203 ) 
धिजी कृधष   0.019 (हेक्टेयर ) 0.019 

19 
248 ( Old Survey 

Number 198 ) 
धिजी कृधष   0.0181 (हेक्टेयर ) 0.0181 

20 
254 ( Old Survey 

Number 200 ) 
धिजी कृधष   0.0094 (हेक्टेयर ) 0.0094 

21 
256 ( Old Survey 

Number 202 ) 
धिजी कृधष   0.004 (हेक्टेयर ) 0.004 

Total  1.0341 

[फा. सं. Bodeli-Vapi-2022/3A3] 

िेख अमीनखान, जनििेक  

 

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS 

NOTIFICATION  

New Delhi, the 27th February, 2026 

 S.O. 1057(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways 

Act,1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for the 

public purpose, the land, the brief description of which is given in the Schedule below, is required for building 

(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH56 in the 

stretch of land from Km. 240.3 to Km. 269.1 in the district of TAPI in the state of GUJARAT, hereby declares its 

intention to acquire such land. 

Any person interested in the said land may, within twenty-one days from the date of publication of this 

notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of 

section 3C of the said Act. 

Every such objection shall be made to the Competent Authority, namely, Prant Officer & Sub Divisional 

Magistrate, Vyara in writing and shall set out the grounds thereof and the Competent Authority shall give the objector 

an opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and 
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after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either allow or disallow 

the objections. 

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final. 

The land plans and other details of the land to be acquired under their notification are available and can be 

inspected by the interested person at the aforesaid office of the Competent Authority. 

 

SCHEDULE 

Brief Description of the land to be acquired with or without structures falling NH56 in the stretch of land from Km. 

240.3 to Km. 269.1 ) in the district of TAPI in the state of GUJARAT 

State: GUJARAT District: TAPI  

Sl. No. Survey/Plot Number Type of Land Nature of 

Land 

Area  

(in Local Unit) 

Area  

(in Hectares) 

1 2 3 4 5 6 

Taluk: Vyara  

Village: Tichakpura 

1 
142 ( Old Survey 

Number 113/1K ) 
Private Agriculture   0.0056 (Hectare ) 0.0056 

2 
152 ( Old Survey 

Number 116 ) 
Private Agriculture   0.17 (Hectare ) 0.17 

3 153 Private Agriculture   0.0074 (Hectare ) 0.0074 

4 
161 ( Old Survey 

Number 162/1, 157 ) 
Private Agriculture   0.2298 (Hectare ) 0.2298 

5 
162 ( Old Survey 

Number 118/3 ) 
Private Agriculture   0.1453 (Hectare ) 0.1453 

6 
163 ( Old Survey 

Number 117/2 ) 
Private Agriculture   0.1163 (Hectare ) 0.1163 

7 
164 ( Old Survey 

Number 117/1,118/2) 
Private Agriculture   0.0476 (Hectare ) 0.0476 

8 
168 ( Old Survey 

Number 119/3) 
Private Agriculture   0.0074 (Hectare ) 0.0074 

9 

195 ( Old Survey 

Number 170/1, 

171/2) 

Private Agriculture   0.0487 (Hectare ) 0.0487 

10 
197 ( Old Survey 

Number 143/2,142/2) 
Private Agriculture   0.0146 (Hectare ) 0.0146 

11 
204 ( Old Survey 

Number 154, 159 ) 
Private Agriculture   0.0128 (Hectare ) 0.0128 

12 
205 ( Old Survey 

Number 156 ) 
Private Agriculture   0.0237 (Hectare ) 0.0237 

13 
206 ( Old Survey 

Number 155, 148 ) 
Private Agriculture   0.028 (Hectare ) 0.028 
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14 
207 ( Old Survey 

Number 146/1) 
Private Agriculture   0.0268 (Hectare ) 0.0268 

15 
209 ( Old Survey 

Number 146/2) 
Private Agriculture   0.0295 (Hectare ) 0.0295 

16 
228 ( Old Survey 

Number 176 ) 
Private Agriculture   0.0038 (Hectare ) 0.0038 

17 
232 ( Old Survey 

Number 204, 205 ) 
Private Agriculture   0.0663 (Hectare ) 0.0663 

18 
243 ( Old Survey 

Number 203 ) 
Private Agriculture   0.019 (Hectare ) 0.019 

19 
248 ( Old Survey 

Number 198 ) 
Private Agriculture   0.0181 (Hectare ) 0.0181 

20 
254 ( Old Survey 

Number 200 ) 
Private Agriculture   0.0094 (Hectare ) 0.0094 

21 
256 ( Old Survey 

Number 202 ) 
Private Agriculture   0.004 (Hectare ) 0.004 

Total 1.0341 

 

 [F. No. Bodeli-Vapi-2022/3A3] 

SHAIKH AMINKHAN, Director 
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